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SHRI SHAHNAWAZ  KHAN-  We 
are fully alive to th* need for ensur­
ing proper payment to the  farmers. 
The Government has taken  various 
steps in this regard. W» have issued 
instructions to the commercial banks 
to ensure that on the advances that 
they give to the sugar mills the first 
cfaarge should be payment lor  the 
sugar cane. That is why m UP this 
year the payments are current  erd 
that there are no  arrears tor  the 
present year.

PROF. MADHU DANDAVATE: We 
seek your protection.  This question 
was posed on a number  of ocoas- 
sions and the Go eminent does  not 
give a straightforward answer at all* 
You should protect all of us • from 
both sides of the House.  This cues, 
tion was repeatedly asked and every 
time they say that they will take a 
proper decision at the proper  time 
and that the natter wiU take time.

MR, SPEAKER;  I can protect you 
only if you give  me the  decision 
making power.
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*«8- SHRI SHANKERRAO SAV­
ANT: Will the Minister of AGRICUL­
TURE AND' IRRIGATION be pleased 
to state:

(ft) how much land in Maharashtra 
was irritated oy  surface irrigation 
during! lJfJJW, 1873.74 and 1874-75;

(b) what are the reasons for the 
slow progress of  irrigation in that 
State; and

(c) what attempts are made or are 
in contemplation to  increase  the 
flow irrigation in that State?
THE DEPUTY MINISTER IN THE 
MINISTRY OF AGRICULrURE AND 
IRRIGATION (SHRI KEDAR  NATH 
SINGH);  (a) to (c). A statement is 
laid on the Table of the House.

Statement

(a)  The area irrigated in  Maha­
rashtra by surface irrigation exclud­
ing areas by tanks serving less than 
250 acres during 1972-73 and 1973-74 
In the State Sector was as under —

1972-73 4.31 lakh ha

1973-74  ..  5*23 lakh ha.

Figures of area  irrigated  during
1974-75 are not yet available.

(a)  The area irrigated in Maha- 
lrngation potential has  been  satis­
factory because the .state is invest­
ing large sums in irrigation  sector. 
The  State Government contemplates 
to double the outlay on irrigation in 
the 5th Five Year Plan.  The irriga­
tion potential that is planned <0 be 
created m the State by major  ard 
medium schemes during the 5th Plan 
is 5 15 lakh hectares compared to 2.78 
lakh hectares developed in the Fourth 
Five Year Plan.

The Maharashtra Government have 
also set up Command  Area  Deve­
lopment Authorities for several major 
irrigation projects  for  accelerating 
utilisation of the irrigation potential 
created.

SHRI  SHANKERRAO  SAVANT. 
Before I put any  supplementary I 
should like to have some clarification 
because there is some  confusion in 
the figures. The statement says that 
the potential to be created in the 5th 
Plan is 515 lakh hectares while in 
the statement it is given that te
1973-74 alone 5.23 lakh hectares have 
already been irrigated.  The  state­
ment further sajs that 2.73 lakh hec- 
taies have  been  irrigated in  the
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fourth Han but the statement in its 
earlier portion says that in  1972-73 
alone 4.31 lakh hectares have  been 
IrrigatefcL  Why  is this  confusion? 
Will 1» kindly clarify.

SHRI KEDAR MATH SINGH; Irri­
gation potential that is sought to be 
created in major and medium sche­
mes during the Fifth  Plan,  it *s 
anticipated, would he 5.15 lakh hec­
tares compared to 2.78 lakh hectares 
developed in the last plan period.

SHRI  SHANKERRAO  SAVANT. 
It says that this is 2.78 lakh hectares 
in the Fourth Plan,  But in 1972-73 
alone it is 4.31 lakhs of hectares.

SHRI KEDAR NATH SINGH.  In 
the last plan penod it was 2.78 lakh 
hectares and we propose that this will 
be 5.15 lakh hectares in Fifth Plan.

SHRI  SHANKERRAO  SAVANT: 
In 1972-73  y&u have stated this is 
4.31 lakh hectares.

SHRI KEDAR NATH SINGH:  In
the Fourth Plan, we said we created 
2.76 lakh hectares. He may not agree 
with the figures but these are  the 
figures which I have got

SHRI SHANKERRAO  SAVANT: 
In one year alone it is 4 lakhs and 
odd. But for the whole of the Fourth 
Plan it is only 2 lakhs, as you  say. 
How could it be?

SHRI KEDAR NATH SINGH.  He 
may not agree with the figures.  But 
the figures which I have got  say s 
this.  In the Fourth Plan we created 
2.78 lakh hectares of irrigation poten­
tial and we propose this would  be 
5.15 lakh hectares in the Fifth Plan.

SHRI  SHANKERRAO  SAVANT: 
He has not given the reply  to my 
question. He is simply repeating the 
figures without trying: to  reconcile 
them.  So I give up this clarification 
aad *now  proceed to my  question. 
Mjr question is this. What attempts 
we made to increase the irrigation 

in  the  State  by the

Central  tfovtetatafent?  How many 
irirgation  schemes  bavo  been 
cleared by the Centra and how much 
of financial asstesance has bate given 
So far by the Onto* aaid how much 
t| also proposed to be given?  This 
is what I have asked in part (c) of 
my question.

SHRI  KEDAR  NATH  SINGH: 
Money is not provided by Central 
Government.  The Central  Govern­
ment gives grants and loans.

It is the duty of the State Govern­
ments to manage the money  from 
their own budget. They have to decide 
this.  We can only see, when  State 
Governments are In a difficult position 
some time. Chat we take such action as 
is necessary at that time. It is com­
pletely the responsibility of the State 
Governments to manage  their own 
affairs.

SHRI  SHANKERRAO  SAVANT: 
How much of assistance was  given 
from the Central Government to the 
State Governments by way of loans?

MR SPEAKER.  It looks like  a 
domestic quarrel.

SHRI  SHANKERRAO  SAVANT: 
I want to know how much of subsidy 
has been given to them.

SHRI KEDAR NATH  SINGH;  At 
present we have no figures available. 
They can be given if a separate notice 
is given for it

SHRI SHANKERRAO SAVANT: Sir. 
the question is: (c) what attempts are 
mad» or are in contemplation to In­
crease the flow irrigation  in  that 
State? That is the question asked bfr 
me. So he outfit to answer it without 
deoutndjxe a ratios.

MR SPEAKER;  You will  please 
look at the tSMtr alto.
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jftyHt KEDAR NATH  fHNGH:  1*
♦y entice potentiality that is created 
i-  then, we feel that we shall
be able to reach 38 per cent of  the 
total

■nmr KBBBHNARAO PATIL:  The
percentage Siven by the jbon. Minister 
1* not «en«ct. Evan the,Karve Com. 
mtttee appointed by Maharuihtra Gov­
ernment has given it as 25 per ĉnt 
as per their report. (Interruptions)

MR. SPEAKER: Ord'er, pleww.
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MR. SPEAKER;  What is It  that 
three Maharashtra Members are stand, 
ing simultaneously? The Minister has 
given a very dear r*j*».

SHRI KS2SHNARAO PATIL:  Sir.
m reply to this question the  hon. 
Minister has given some figures. Does 
he mean, fee aagr the* irrigation poten­
tial is satisfactory?  TMg is what I 
would like to ask toe boo.  Minister. 
The percentage of irrigation potential 
a« worked out by the  Maharashtra. 
OovernsMQt cornea to at* aa compared 
to the aUUIndia average of 22 per cent, 
Doe« the hon. Minister like to claim 
this percentage (six per  cent)  as 
very satisfactory when the all-India 
average is only 23 per cent?

MR" SPEAKER;  IJnl̂ag ̂  of you 
sit (Jpirru, how can, he *ep*yT

SHRI XISAlt HATH SINGH:  Sir,
1* bllWfr  the jwecresg of 

imgatipo % Mahar/nhtra. gut, I can

tell the hon. Member that the  total 
money in Fifth Five Year Plan—all- 
India figures—us Rs. 2.401 crores and 
the Maharashtra Government is spend, 
ing Rs. 375 crores. This is more than 
what is spent according to all-India 
average.

MR. SPEAKER;  Now there is no 
debate. He has replied your question. 
All of you please sit down.

SHRI DHAMANKAR;  1 am thank­
ful to you for having called me. I was 
trying to catch your eyes.  Sir,  the 
figures given by the bon. Minister are 
different.  The question is regarding 
the surface irrigation. The statement 
shows  only about the figures for 
medium and major irrigation. But, 
minor irrigation figures are not given. 
Minor irrigation gives quick results. 
1 do net know whether any scheme 
has been sanctioned for the  minor 
irrigation. No figures for the  minor 
irrigation for the Fifth and  Foiuth 
Plans have been given by the hum. 
Minister.

t would like to know from him what 
is the position with regard to minor 
Irrigation for the State of Maharashtra.

SHRI XEDAR NATH SINGH:  Sir.
the figures which have been supplied 
by me ar& in respect of medium and 
major projects. The number of minor 
irrigation schemes is more than the 
major and medium irrigation schemes 
m Maharashtra.

PROF. MADHU DANDAVAl'E;  In 
view of the fact that  Maharashtra 
happens to be a deficit area and miner 
irrigation projects  would be  more 
useful, I would tike to know how much 
subsidy would be  available. Please 
tell us the total quantum of subsidy.

SHRI KEDAR NATH SINGH; There 
is no policy of the  Government of 
India to give subsidies to the State 
Governments for minor irrigation.

SHRI R. S. PANDEY; What is the 
quantify of water which is available 
and how much area is going to  be 
covered in the Ftftft Five Year Plati 
fro® the money which you are gofct(
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to supply to Maharashtra in respect 
of major, medium and minor Irriga­
tion schemes?

SHRI KEDAR HATH SINGH: Sir, 
in the Fifth Five Year Flan it it pro­
posed to spend Rs. 2S2 crores In res­
pect of continuing schemes;  Rs. 119 
crores for new schemes and Rs.  24 
crores for research and investigation.

Development of National Park in 
Gujarat

+
*469. SHRI VEKARIA:

SHRI D. P. JADEJA:

Will the Minister  oi  AGRICUL­
TURE AND IRRIGATION be pleased 
to state;

(a) the latest position in regard to 
development of  National  Park in 
Gunagarh in  Gujarat State;

(b) the area earmarked; and

(c) the measure taken for the re­
habilitation of the persons who live 
ii. that area?

THE MINISTER CF STATE IN THE 
MINISTRY OF AGRICULTURE AND 
IRRIGATION {SHRI ANNASAHEB P- 
SHXNDE): (a) and (b). The entire Gir 
forest measuring 1412 sq. km. has been 
declared as a Sanctuary. Of this, an 
area of 140.40 Sq. Km. is in the pro. 
cess of being constituted as a National 
Park. Preliminary Notification under 
Wildlife (Protection) Act 1972 has been 
issued  and a tlnal  Notification will 
follow on  completion of  Collector, 
Gunagarh’s enquiry regarding  rights 
etc. In the National Tark no grazing 
or exploitation will be allowed.

(c)  There are about 840 Maiilhari 
(nomad grazier?) families with about 
17000 cattle heads living in temporary 
settlements within the Gir Sanctuary 
ana. So far 92  {families have been 
shifted and by the ezid of the Vth Five 
Year Flan thi« work Is expected to be 
ttttntfteted. The State Government is 
fh$P!18 of lead per family, resi­
dential accommodation etc. at the site 
where they are being rehabilitated.

SHRI VEKARIA; gir, in regard * 
part (c) of my question, tM Minister 
has replied that »2 famine* eut ol 840 
families have hem s*setils& I would 
like to know, what are the reasons 
for the delay ip the  resettlement? 
There is another thing.  During the 
last three years, not a single family 
hag been resettled in this area. What 
are the reasons ter wt resitting these 
families at the earliest?
SHRI ANNASAHEB P. £H1N2KB: Sir, 
there are no difficulties about resettle­
ment. Separate lands have been re­
served by the Government of Gujarat 
for resettlement ol these families. But, 
there is reluctance.  This is natural. 
All of us are human beings and we 
can understand that People are re­
luctant to  migrate from one area to 
another. The Gujarat Government is 
trying to persuade the farmers, these 
graziers, to migrate from this area to 
other areas.

SHRI VEKARIA.- Sir, the main inten­
tion of the Government to dclare this 
sanctuary as the National Park was to 
save the wild life specially the lions. 
Sir, the population of lions is decreas­
ing day by day. 1 would like to know, 
what steps  Government  proposes to 
take to save the wild life specially the 
lions in this area?

SHRI ANNASAHEB P. SINDE; Sir 
the reason why the Wild Ufe Protec­
tion Act  has been  enacted by this 
august House was to gîe proper pro­
tection to the wild life including lions. 
It is true that  there has been some 
decrease in the bopulation of lions re­
cently. In 1950. it was 200. in 1963 it 
was 285 and in 1968. it came down to 
177. As a result of this sanctuary pro. 
posed, the population is expected to 8° 
up.

WRITTEN  ANSWERS  TO 
QUESTIONS 

Problems of Gandak area

*470. SHRI BIBHUTI MISHRA; Wil) 
the Minister of AGRICULTURE AND 
IRRIGATION be pleased fefltfttft;

(a)  whether attention af the Gov­
ernment has beta drtwii ft ft* JMfw* 
item appearing in the Tndiah Nation'




